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Hen'ble Mrs_ Meera Chhibber, J.M.

None fer the applicant. Shri G.R. Gupta, c cun se I fer

the r eepcn cenbs •. This is a,resteratien app ld c atd cn , ~ the
~

earlier eccaatien also. resteratien applicatien _ dismissed in

default fer want of presecutien on 30.3.2001. Today also nene

is present on behalf of the applicant even in the revised list

to. press this MA. Coun sel for the res pend.ants breught to. my

nO'ti ce that -t1ri ce the applicatiens have already been dismissed

far default which clearly shows that the applican~ are- not

interested in pursuing the matter. Therefere, this M.A. is

~dismissed for non-prosecution.
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